FORM A
PUBLIC ANNOUNCEMENT

{Under Regulation 6 of the Insolvency and Bankruptcy Board of india
{Insolvency Resolution Process for Corparate Persons| Regulations, 201

FOR THE ATTENTION OF THE CREDITORS OF
RAJESH LANDMARK PROJECTS PRIVATE LIMITED
(OPERATING IN REAL ESTATE IN MUMBAI}

[ RELEVANT PARTICULARS .
| 1.|Name of corporate debtor iRaieshLandmaﬂ(PrqectsPrivatsUnﬁed
| B (Real Estate Project)
| 2.|Date of & jon of corporate debtor | 26th Novermber 2015
3. | Authority under which corporate debtor is | RoC ~ Mumbal
rated / regk
4. Corporats Identity No, of corporate CIN: U70102MH2015P TC270497
debtor
5. | Address of the registered office and Registered Office: 139, Seksaria Chambers,
principal office i any) of corporate debtor | 2nd Floor, N M Roed Fort Mumbai Mumbei City
. MH 400023 IN
8. | Insalvency commencement date in 10th Ociober 2022
respect of corporate debior
7. | Estimated date of closure of insolvency | 08th April 2023 N
resolution process

&, | Name and registration number of the | Name: Bhugesh Amin
|insolvenqpmhssionala:ﬁngas inteim ' IBBI Registration no.:
lution professi IBBYIPAO021P-NO0353/2017-18/11003

|'s. | Address and e-mail of the Interim resolution Registered Address: BDO India L, Leval 8, The
profossional, as registered with the Boad | Ruby, Northwest Wing, Senapati Bapat Road,
Dadar (W), Mumbai 400028, IN
- Regi emall ID: bhrugeshamin@bdo.in
10, Address and e-mall to bs used for Caorrespondence Address: BDO India LLF, Leve! 9,
comespondence with the Interim The Ruby, Northwest Wing, Senapat] Bapat Road,
resolution professional Dadear (W), Mumbai 400028, IN
) | Comesp emall ID: fupicaims@bdoin
11.) Last date for submission of claims 24th October 2022 -
12.| Classes of creditors, if any, under As the Corporate Debtor Being a Rea) Estate
dlause (b} of sub-section (6A) of Company the same is subject to verffication of the
section 21, ascenained by the interim racords of the Corporate Debtor
| resoluion professional
13, Names of Profossi Not
identified to act as Authorised
Representative of creditors in a class
|| (Thres names for each class)
14, {a) Relevant Fomms and @ Web link: htips:/fibbl.govin/home/downioads
{b) Details of authorized representatives | ) (b} Not applicable at present
are available at: |

Notice is hersby given that the National Company Law Tribunal has ordered the
commencement of a corporate Insolvency resolution process of the Rajesh Landmark Projects
Private Limited on 10th October 2022.

The creditors of Rajesh Landmark Projects Private Limited, are hereby called upon to submit
their claims with proof on or before 24th October 2022 to the interim resolution professianal at
the address mentioned against entry Na. 10.

The financial creditors shall submit thair claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means.
Submission of false or g proofs of claim shall attract penalties,

Sd/-

Bhrugesh Amin

Interim Resalution Professional

IBBI Registration no. IBBIIPA-002/IP-N0O353/2017-18/11003

AFA No.: AA2/11003/02/290323/202019

Date: 13th Oclober 2022 BDO India LLP, Leval 8, The Ruby, Northwest Wing,
Place: Mumbai Senapati Bapat Road, Dadar (W), Mumbai 400028, India.




